
From

To,

Sub:

Ref:-

THE GAU HATI HIGH COURT AT UWAHATI
(HrGH COURT OF ASSAM, NAGAT-AND, MTZORAM AND ARUNACHAL PRADESH)

No.HC.WI-119 I 2OOt I 4278 I A

Smti layashree Bora,

loint Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Smti Sharmila Bhuyan,

District and Sessions Judge,
Lakhimpur, North Lakhimpur

IL
May,2024.

Station leave permission.

Your letter No. DJG/3837/2024 Dated 09.05.2024.

Dated Guwahati the \{

lvladam,

With reference to the above, I am directed to inform you that you have been
granted station leave permission, with the official vehicle, at own cost, from the
afternoon of 11,05.2024 till the morning of 18.05.2024, The Addl. Sessions Judge cum
Special Judge (POCSO), Lakhimpur, and in her absence, the Civil Judge (Sr. Dvn. )-cum-Asstt.
Sessions Judge, Lakhimpur, and in her absence, the next senior most Judicial Officer available
at the station will remain in charge of your Court and Office in your absence.

Yours faithfully,

sdf-
]T. REGISTRA ruIGII.ANCE)

Memo No.HC.VII-119 l20otl 42791A. datd | (' al'1sL4
Copy to:

Vl. The Project Manager, Gauhati High Court.

,A,ulonlo\
:r. necisrnnil rvrcrutncr r4-


